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 was  Rs.  50  crore.  The  State  Government  had
 submitted  a  report  to  the  Central  Government  seeking
 the  Central  assistance  to  the  State  in  which  11  district
 were  affected.

 Almost  for  the  last  five  years  the  cyclone  and
 floods  have  been  causing  great  damage  to  the  State.
 During  1990-95,  58  districts  was  affected  and  2245
 villages  were  completely  destroyed  involving  26.05
 lakh  people.  The  assistance  provided  by  the  Centre
 was  to  meagre  that  even  half  of  the  alfected
 population  could  not  be  provided  sufficient
 compensation

 |  request  the  Union  Government  to  provide
 adequate  relief  to  the  people  affected  by  cyclone  in
 Andhra  Pradesh.  ।  also  submit  that  both  Central
 Government  and  State  Government  should  evolve
 some  machinery  by  which  the  people  are  given
 advance  warning  and  are  helped  for  immediate
 transportation  to  safer  places.  Further,  both  Centre
 and  State  should  evolve  a  formula  by  which
 immediate  assistance  to  the  people  who  have  lost
 their  earning  members,  houses  and  crops  may  be
 provided

 (iv)  Need  for  Early  Conversion  of  Gorakhur-
 Gonda  Railway  line  into  Broadgauge

 [Transtation]}

 SHRI  BRIJ  BHUSHAN  TIWARI  (Gumariyagan),
 There  Is  a  dire  need  for  conversion  of  Gorakhpur-
 Gonda  railway  line  into  broadgauge  because  this
 region  '5  extremely  backward  and  pocr  and  is
 situated  on  the  border  of  Nepal  That  is  why  most  of
 the  poputation  of  this  area  go  Gut  and  earn  ther
 livelincod.  This  is  the  passage  to  Nepal!  The
 pressure  of  population  is  very  much  Kapilvastu,
 Lumbani,  Shravasti  like  famous  Buddist  pigrim
 centres  are  situated  here  After  conversion  into
 broadguage  the  pressure  on  Gorakhpur-Lucknow
 main  fine  will  be  reduced  considerably  A  survey  in
 this  regard  has  also  been  conducted

 Therefore,  the  Central  Government  is  urged  upon
 to  take  up  the  gauge  conversion  immediately  and
 8150  make  provisions  to  this  effect  in  the  coming
 Rai  Budget

 iv)  Need  to  Provide  Financial  Assistance
 to  Government  of  Bihar  for
 Modernisation  of  Sone  Canal

 SHEt  RAMASHRAY  PRASAD  SINGH
 fuahanabad)  “he  question  of  madernisation  of  Sone
 Carat  is  penging  with  the  Government  for  years
 together  The  main  cana!  stretches  trom  Indrapuri
 Denn  and  Sone  to  Patna  and  ॥  passes  tnrougn  my
 Parliamentary  Constituency  The  embankments  ०  the
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 canal  have  become  so  weak  that  in  the  event  of
 release  of  excess  water  both  embankments  are
 breached  and  a  flood-like  situation  is  created  in  the
 villages  along  the  canal.

 The  depth  of  the  canal  is  decreasing  due  to
 deposit  of  silt  and  embankments  are  about  to  give
 way.  In  such  a  Situation,  the  people  living  alongside
 the  canal  area  do  not  get  enough  water  for  irrigation
 and  sometimes  it  leads  to  drought  and  sufficient
 produce  is  not  obtained.

 The  Ministry  of  Water  Resources  had  constituted
 a  high  jevel  Committee  in  this  regard  however  we
 have  not  been  apprised  of  the  action  taken  by  the
 committee  as  yet.

 Therefore  the  Central  Government  is  requested
 that  positive  action  should  be  taken  soon  for  the
 modernisation  of  Sone  Canal  and  the  Government
 of  Bihar  should  be  provided  special  funds  for  this
 purpose.

 (vi)  Need  for  improvement  in  Drainage
 System  in  Fatehpur  in  Uttar  Pradesh

 SHR]  VISHAMBHAR  PRASAD  NISHAD  (Fatehpur)
 In  the  absence  of  Sewer  line  in  Fatehpur  district  of
 Uttar  Pradesh.  the  entire  city  is  flooded  during  the
 rainy  season  claiming  hundreds  of  lives  every  yeat
 The  Superintending  Engineer,  Construction  Division,
 UP,  through  Jal  Niham,  Allahabad  vide  the  letter
 No.  2455/Accounts/8/95  dated  304.1990  released
 five  lakh  rupees  for  the  purpose.  Subsequently  the
 detailed  assessment  of  the  scheme.  cost  was
 estimated  at  Rs,  1291.66  lakhs  and  after  getting  the
 technical  approval  of  Chief  Engineer  vide  letter  Nc
 5423/App  ७  Swi/46  dated  14  12  1990,  the  proposa}
 has  been  forwarded  to  Jal  Nigam  headquartets  Now
 only  the  funds  are  to  be  allocated

 Therefore,  the  Central  Government  15  requested
 to  direct  the  State  Government  of  Uttar  Pradesh  to
 issue  financial  sanction  for  the  diainage  system  'n
 Fatehpur  city  of  Uttar  Pradesh  within  the  financiaਂ
 year

 (vii)  Need  for  Construction  of  a  Road-Cum-
 Rai!  Bridge  on  River  Gang  at  Monghyr,
 Bihar

 SHRI  BRAHAMANAND  MANDAL  (Monghyr)  The
 river  Ganga  flows  between  Monghyr  and  Khagatia
 in  Bihar  and  |  would  like  to  draw  the  attention  of  the
 Central  Government  towards  the  need  for  construction
 of  a  Road-cum-Rai!  bridge  over  it  in  1952.  the  then
 Prime  Minister  Pandit  Nehru  had  visited  Monghyt
 and  had  promised  that  a  bridge  wouid  be  constructed
 on  river  Ganga  at  Monghyr.  In  1971.0  the  then  Prime
 Minister  visitad  Monghyr  tor  electioneering  and  she
 had  also  given  the  assurance  that  a  bridge  would  be


